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Welfare of street Children in Gujarat

*580. SHRI AHMED PATEL: Will the
Minister of SOCIAL JUSTICE AND
EMPOWERMEOT be pleased to state:

(a) whether Government are implementing
any scheme for the welfare of the street
children in the State of Gujarat;

(b) if so, the details thereof; and

(c) what assistance is being extended by the
State Government in the Implementation of the
scheme?

THE MINISTER OF STATE OF THE
MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRIMATI MANEKA
GANDHI): (a) Yes, Sir.

(b) The Ministry is supporting 3 Non-
Governmental Organisations at Ahmedabad
and 2 Non Governmental Organisations at

Baroda in the State of Gujarat under the
Scheme of Welfare of Street Children.

(c) Under the Scheme, 90% of the Project
cost is met by the Government of India and
the remaining 10% by the concerned Non-
Govemmental Organisation and as such no
financial assistance is provided by the State
Government.

WRITTEN ANSWERS TO UNSTARRED
QUESTIONS

Workers of Coal India Limited

4282. SHRI GURUDAS DAS GUPTA: Will
the Minister of COAL be pleased to state:

(a) how many workers job was terminated
due to superannuation in the year 1996 and
1997 in Coal Producing Company of Coal India
Limited;




